LI TEM NO. 118 COURT NO. 2 SECTI ON 1|

SUPREME COURT COF | NDI A
RECORD OF PROCEEDI NGS

CRI M NAL APPEAL NO(s). 844 OF 2002

BALBI R SI NGH Appel lant (s)
VERSUS

STATE OF DELHI Respondent ( s)

(Wth appln(s) for clarification/nodification of court’s order
12.08. 2002 and st ay)

Date: 31/05/2007 This Appeal was called on for hearing today.

CORAM :
HON BLE Dr. JUSTICE ARl JI T PASAYAT
HON BLE MR JUSTICE D. K. JAIN
( VACATI ON BENCH)

For Appellant(s) M. M F. Humayr ni sa, Adv.
M. R Nedumaran, Adv.

For Respondent (s) M. P.K Dey, Adv.
M. Ashok Bhan, Adv.
M. K K Joshi, Adv.
M. D.S. Mahra, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

List this matter on 14th June, 2007.

(Ajay Kr. Jain) (Vijay Aggarwal)
Court Master Court Master



